HIGH COURY OF DELKL: NEW DELET

N().Le(

ORDER

[DHCIGan/G-TIVLLE. 2(a) 2023
Dated: 14" December, 2023

Hon'ble the Chicf Justice and Hon'ble Judges of this Court. have been pleased o make

the following postings/transfers in the Delhi Judicial Service

with immediate ¢{fect:-

S. Mo, | Name of officer From To District to | Remarks
{Mr./Ms.) which
aflocated
1. | Deepak Sherawat SCI~cum-RC, SClcum-RC, | MNorth-West i In a vacant Court
Shahdara, KKD Morth-West,
Rohini
2. | Rajani Ranga SCJ-cum-RC, CMM, North- | North-West | In a vacant Court
North, Rohini West, Rohini
3. | Deepti Devesh SCl-cum-RC, CMM, South- | South-East | In a vacant Court
South-East, ast, Saket
Saket
4, | Precti Agarwala Principal CMM, East, East In a vacant Court
Magistrate, JJB- KKD
IV, Family
Court Complex,
Vishwas Nagar,
East District
5. | Neha Gupta Singh Principal CMM, North, North In a vacant Court
Magistrate, JJB- Rohini
11, Central,
Ferozshah Kotla
6. Tanvi Khurana Principal CMM, South, South In a vacant Court
Magistrate, JJB3- Saket
V, Family Court
Complex,
Vishwas Nagar,
Tiast District,
Delhi
7. | Prayank Nayak Principal CMM, North- | North-East | In & wacat Coust
Magistrate, JTB~ East, KKD
V1, Family
Courl Complex,
Vishiwas Nagar,
Fiast Distriet
8. | Rajat Goyal SClseum-RE, CMM, South | South«West | o« eseaat Coust
South-West, Waost, Dwarky
Dwarkn
9. | Sonam Singh « 1 §Cheum-RC, | CMM, Rouse | Rouse | In a vacant Court
North-last, Avenue Cowt Avenue
KD Complex Cowrt
i Camplex




B

A7. | Dbanashree Deka | ACT-cum-00 - Principal | Eoniral Viee Ms.Sonam )
cumeARC, Magistrate, JIR~ Gupt e
North, Rabini | UL Sewa Katir, .
Kingsway
Gamp, Central
Distrit
38, | Decpak Vate ATIeum-CCl- | I8CCcum- South 1V Jice Ms, Tanys
CuntvARC, ASCIum- Haraniyal
South~Rast, Guardian Indge,
Saket South, Saket ;
g f Fahad Uddin CCl-cum-ARC, |~ ISCCT-cum- Faet | Viee Ms.Prigya
West, THC ASCl-cum-~ Gupta
Guardian Judge,
East, KK
40. | Pragati ARC-01, Frincipal East Vice Ms.Prees
Central, THC | Magistrate, JIB- Agarwala
IV, Family
Court Complex,
Vishwas Nagar,
East District
41§ Vivek Beniwal ACJ-cum-CCl- Principal Central Vice Mz Neha
cum-ARC, Magistrate, JJB- Gupa Siagh
Central, THC 11, Central,
Ferozshah Kotla
A2, | Tania Singh ACJ-cum-CCJ- ISCC-cum- West Yicw
e cum-ARC, ASCl-cum- ¢ Ms Vasandhara
North-East, Guardian Judge, Azad
KKD West, THC
43, | Akriti Mahendru ACT-cum-CCJ- * Principal East { Vier Mr.Pravank
cum-ARC, Magistrate, JiB- i Nawsk
Shahdara, KKD VI, Family :
Court Complex,
Vishwas Nagar,
East District
/44./ Mayank Goel ACJ-cum-CCl- ISCC-cum- Shahdars | Vice Mr Himanshy |
(& cum-ARC, ASCl-cum- | Raman Singh
West, THC Guardian Judge,
Shahdara, KKD
4S. | Pranav Joshi CCl-cum-ARC, ISCC-cum- Ceateal  { Vive MsUnsssna
Central, THC ASCl-cume Satija
Guardian Judge,
Central, THC
46, i Jyoti Maheshwari Full Time Pull Tiwe South ¢ Vice My Sukhiest
Seerstary-11, Regrstvy, Siagh
DISA, Contral, | RLIA, South,
Tis Hagar Saket
{in diverted {on deputation)
capsely)
A e Negr T E ARG, JBCCoume | SowheEast | Viee Ms.Paridhi
Centeal, THC ANCleum- Shaama
Ciardian Judge,
South-Hasi,




R e
| 48, | Siddhant Sihag ACI-cum-CCl- | ACl-cum-CC- | New Dethi | Vice M. Swati
‘ cum-ARC, cum-ARC, New Gupta - {
| South~-West, Dethi, PHC
| Dwarka
| 49. { Ncha Mittal MM-04, JSCC-~cum-~ North West | Vice Ms.Priyanks
§ Central, THC ASCl-cum- Rajpoot
| Guardian Judge,
North-West,
Rohini
50. | Shruti Chaudhary MM (Mahila | ACI-cum-CCI- | Shahdara | Vice Ms.Akriti
Court)-01, East, cum-ARC, Mahendro
KKD Shahdara, KKD
Ske | Udita Jain Garg MM-04,North- | ACJ-cum-CCJ- West Vice Mr.Mayank
: (€ East, KKD cum-ARC, Guoel
| West, THC
) 570 | Vaibhav Chaurasia MM-04, North- CCJ-cum-ARC, West Vice. Mr.Fahad
gl West, Rohini |  West, THC Uddin
1 ;
| 53. | Amardeep Kaur Civil Judge-01, | ACJ-cum-CCl- North West | Vice
| New Delhi, cam-ARC, Ms.D:vya
‘ PHC North-West, Malhotra
| Rohini
54, | Paras Dalal MM-04, New | ACJ-cum-CCl- South Vi_ce Ms.Neha
Delhi, PHC cum-ARC, Priya
South, Saket
55. | Neety Shanaa MM (NI Acl), CCJ-cum-ARC, Central Vice Mr.Pranav
North-West, Central, THC Joshi
Rohini
""736- Tushar Gupta MIM-04, North, Full Time West | Vice Ms.Helly Fur
(S Rohini Secretary, Kaur
DILSA, West,
THC
(on deputation)
57. | Tista Shah MM (Digital ARC-01, Central Vice Ms.Pragati
Traffic Court), Central, THC
South-East,
Saket
58. | Medha Arya MM-07, South- | ACJ-cum-CCJ- Central Vice Mr.Vivek
West, Dwarka cum-ARC, Beniwal
Central, THC
59. | Naina Gupta MM (Mahila ACJ-cum-CCJ- | South-East | Vice Mr.Decpak
Court)-01, cum-ARC, Vats
South-West, South-East,
Dwarka Saket
60. | Rinku Jain MM-01, North, | ACJ-cum-CCJ- | North East | Vice Ms. Tania
Rohini cum-ARC, Singh
North-East,
KKD
61. | Decpali Srivastava | MM-03, Narth- ACl-cum-CClJ- North Vice
West, Rohini cum-ARC, Ms.Dhanashree
Notth, Rohini Deka

4G
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> - s a2 e e
62. | Arjinder Kaw . ’MM‘%‘, . _ARC-02, Central | Vice Ms.Neetu
Central, THC | Central, THC Nagar
Delbi, PHT | cum-ARC, Bast, Mirtal
KKD
64, | Saeta lain Full Time Full Time New Dethi | Vice Mr. Pranat
Sccreta;y, Secretary, Knmar Joshi
Dl..S A, East, DLSA, New {who fias been
KKD Dethi, PHC poated in tiis Count |
(on deputation) | (on deputation) in diverted
capacity)
63, | Avuradha Jindal Full Time ACJ-cum-CCJ- | South-West | Vice Mr.Siddbam
Secretary, cum-ARC, Sthag
DLSA, South- South-West,
West, Dwarka Dwarka
(on repatriation)
6. | Gaurav Sharma MM-035, Civil Judge-05, Central Vice Mr.Ompal
Central, THC Central, TIHIC Shokseen
67. | Vivek Kumar Civil Judge-03, Full Time North-East | Viee Mr.Lalit L
Agarwal Shahdara, KKD Secretary, K umar
DLSA, North
East, KKD
(on deputation)
68. | Ashwani Panwar MM-04, South- Principal East Vice Ms. Tanvt
East, Saket Magistrate, JJB- Khorana
V, Family Court
Complex,
Vishwas Nagar,
East District,
Dethi
69. | Ajeet Narayan MM-02, Civil Judge-02, Centrat Vice Mr¥ammk
Shahdara, KKD Central, THC Taparia
70. | Rupinder Singh MM-01, North- | MM (NI Act)- Centeal | Vice Mr. Visvesh
Dhiman East, KKD . 06, Central, i
THC
71. | Sukhman Sandhu MM-03, South, | Civil ludge-01, | New Delthi | Vice Mr.Amarieep -
Saket New Dethi, Kagr :
PHC
72. 1 Nitish Kumar MM-03, North- | MM (NI A~ | Conwal | Wice Ms Bingali
Sharma Bast, KKD 01, Qentral,
THC
. &:mgh“ TR I\‘H\'I(Maluh \\’u{oh e
Seeretary, Cowt)-03, West, :
DILSA, THE
Shghdara, KKR
(on repatriation)
T8 G MM N A | MM (Mabila ] Ceneal | Vice Ma Devanshi
05, SoutheWest, Cour)-04, Janoega
Dwarka Centenl, THC




75. i Rishika Srivastava Full Time MM (Mahila Yast Vice Ms,Shruti
Secretary-i, Court)-01, Eas, Chaudhary
DLSA, Central, KKD
THC
(on repatriation)
76, | Visvesh MM (NI Act)- | MM-07, South- South-west | Viee Ms.Medha
06, Central, West, Dwarka Arya
THC
77. { Apoorva Rana MM-10, South- | MM (NI Act)- | South-West Vice Ms.Gita
West, Dwarka | 05, South-West,
Dwarka
78. | Lalit Kumar Full Time Full Time Rast Vice Ms.Saema
Secretary, Secretary, Jain
DLSA., North- DLSA, East,
East, KKD KKD
(on deputation) | (on deputation)
79. | Nidhi Singh MM (Mahila | MM-03, South, South Vice Mr.Sukhman
Court)-02, Saket Sandhu
South-East,
Saket
80. | Ankit Mittal MM (NI Act)- | Civil Judge-01, South-West | Vice Mr.Ashish
04, South-East, South-West, Kumar Meenad
Saket Dwarka
$1. | Padma Landol MM (NI Act) MM-04, New | New Delhi | Vice Mr.Paras
Digital Court- Delhi, PHC Dalal
03, New Delhi,
PHC
82. | Ashish Kumar Civil Judge-01, | MM-01, South, South In a vacant Court
Meena South-West, Saket
Dwarka
83. | Nidhish Kumar MM (NI Act) MM-10, South- | South-West | Vice Ms.Apoorva
Meena Digital Court- West, Dwarka Rana
03, South-West,
Dwarka
84. | Manuj Kaushal MM (NI Act) MM-04, Central Vice Ms.Neha
Digital Court- Central, TEHC Mittal
06, South-West,
Dwarka
"85, | Neha Saini MM (NI Act) | MM (Mabila | South-East | Vice Ms.Nidhi
Digital Court- Court)-02, Singh
07, South-West, South-East,
Dwarka Saket
86. | Gauray Gayal MM (NI Act) MM-06, Central Viee Ms.Arjinder
Digital Court- Central, THC Kaur
08, South-West,
Dwarka
87. | Akanksha Garg MM-03, Sonth- | MM (Mahila | New Delhi | Vice Ms.Shivangi
[ast, Saket Court)-02, New Vyas
Dethi, PHC




88

Raghav Sharma

MM (NT Acet)

Digital Court»

03, South-Last,
Suket

MM-06, Southe
East, Suket

South-Enst

Vice Me.Gauray
Dahiya

Ehbani Aggurwal

MM (N1 Ac))
Digital Court-
09, South-West,

MM-03, North
Waest, Rohini

Notth~Weat

Vice Ms.Deepah
Srivasiava

Dhwarks
] /q() Neetika Kapoar MM-Q2, West, | MM-06, South~ | South-Waest | Vice Nir Rankalp
THC West, Dwarka Kapoor

Karttk Taparia

Civil Judge-02,

MM-03, South~

South-Rast 1

Central, THC Rast, Saket Gz
92. | Abbilssha Singh MM (NI Ac)- | MM (Mahila | South-West Vico Ms N
02, South, Saket Cour)-01, CGupta
South-West,
Dwarka
93, | Bhujali M (NI Ach- | MM-01, North, Norh T Vice Mr.Rinku Jais |
01, Contral, Rohini ;
THC
94, | Divyam Lila MM-04, South, Municipal East A4 icv:- Mr. A khit
Saket Magistrate, Bast, Malik
KKD
95. | Richika Tyagi MM (Digital Full Time Rouse Vice Madeoti
Traffic Court) Seeretary-11, Avenue | Maheshwast
Central DLSA, Central, Court
Tis Hazari Complex
{in diverted
capacity)
96. | Helly Fur Kaur Full Time Full Time Cental Vice MsRishika
g Secretary, Seeretary-l, | Srivastava
w DLSA, West, | DLSA, Contral, f
THC Tis Hazari

(on deputation)

{on deputation)

(on repatriation)

97. | Sukhjeet Singh TFuil Time MM-03, Northe | North-Rast
Secratavy, Fast, KKQ
DLSA, South,
Sakel

Kutnar Shanus

98.

Anshul Singhal

MM (NI Act)
Digital Court~
01, Sauth, Suket

Full Time
Searetacy,
I;LS.’\\
Shabicg, KRN
{on deputation}

Shabduw

Viee Ml
Sigh

09,

Panks) Rai

i60.

MM N Aet)s
05, New Telbi,
PHE

Centedd, TUC

MM-01, Nestthe
Bast, KRR

Full Thie
Segretary,
DISA, Souths
Wast, Dwsrka
{on deputation)

Sonsth-~West

“Norh-lnet | Vice Mr Ropiader |

Singh Dhimae

Viee Ms Anoradha |
Jodad




it

. 101} Akhil Malik Municipal MM-02, Shahdara | Vice Mr.Ajeet
i Magistrate, East, | Shahdara, KKD Narayan
l KKD
| 102} Divya Arora MM (NI Act)- | MM-04, North- | North-West | Vice Mr.Vaibhay
i ; 01, South-West, | West, Rohini Chaurasia
‘ Dwarka
103, | Rahu) Jain MM (NI AcO- | MM-08, New | New Delhi | Vice Mr.Vinod
t 04, South-West, |  Delhi, PHC Joshi
Dwarka
l 104.] Sahil Monga NIV i el | MM-04,North- | North-Rast | Viee Ms.Udita Jain
: Digital Court- East, KKD Garg
‘ 02, New Delhi,
PHC
l 105, Shivaugi Vyas MM (Mahila MM (NI Act), | North West \‘hce Ms.Neetu
i Court)-02, New North-West, Sharma
\ Delhi, PHC Rohini
‘\ 106.1 Gaurav Dahiya MM-06, South- | Civil Judge-03, Shahdara Vicc'Mr.Vivek[
' Fast, Saket Shahdara, KKD Kumar Agarwa
[ . -
7107, | Sankalp Kapoor MM-06, South- | MM-04, South, South | Vice Mr.Divyam
: West, Dwarka Saket Lila
!L 108.! Milan Goel On repatriation | MM-02, West, West Vice Ms.Neetika
i~ THC Kapoor
A
T 109.] Devanshi Janmeja MM (Mahila MM-04, South- | South-East Vice Mr.Ashwam
Court)-04, East, Saket Panwar
| Central, THC
110.} Rohit Kumar MM (NI Act) | MM-04, North, North Vice Mr.Tushar
Digital Court- Rohini Gupta
02, South, Saket
111, Raj Kumar Singh MM (NI Act) MM-05, Central Vice Mr.Gauray
Digital Court- Central, THC Sharma
03, Central,
THC
112.} Radha On completion MM (NI Act) | South-West | Vice Ms.Neha
Kulshreshtha of training Digital Court- Saini
07, South-West,
Dwarka
113, Nitin Shah On completion MM (NI Act) | South-West | Vice Mr.Gauray
of training Digital Court- Goyal
08, South-West,
Dwarka
114,! Sanjuna Kasana On com.plction MM (NI Act) | South-West | Vice Ms.Ebbani
of lraining Digital Caurt- Aggarwal
(19, Sauth-West,
Dhwarka
1151 Pooja Subag On campletion | MM (NI Act) Central | In a vacant Court
of training Digital Court-
0f, Central,
THC

-9-




s

& | Nishtha Meliani

On completion |

i 5 ;";q{}

Belhi | Vise M Padma

of training Digital Courts Landel
83, New Dethi,
‘ PHC
117 I N s ; s s e AR Ry e s
7. Nomsa lain On completion | MM (NI Act) South | Viee Mr.Anshul
of training Digital Courtv Singhal
3 31, South, Saket
18| Deepika Yadav On compietion | MM (M A | Swuth-West Vige Mr.Manuf
i of training Digital Court- Kaushal
£ 06, South-West,
: Dhwarka
119.1 Lydia Francisea On sompletion | MM (O Act) Souih-Wost | Vige Mr.Nidhish
| Kerkelta of training Digital Courte Kumar Moena
03, South~-West,
i Dewarka

T ) lae R
Digiteed Court~ Kumar

oh
oo
=2

On complction
of training

.1 Pouia Kemard

Hotelah-

1. The judicial officers ghall be wader the control of the Principal Distriet & Scssions Judge
of the district, 1o which they have been aflocated.

2. The judicial officers noder wansfer shall netify the cases in which they hud reserved

judementsforders  before relinquishing the charge of the conrl in terms of the
posting/transfer order. The judicial officers shall pronounce judgments/orders in all guch
matters on the dete fixed or sakimum within g period of 3 weeks therent,
notwithstanding the postingiransfer. Date of pranouncement shall be notified in the cause
list of the court to which the matier pertaing as also of the court to which the judicial
officer has been transferred and on the website,

Lipon transfer of Ms, Richika Tyagi, MM (Digital Traffic Court) Central District, Tis
Hazari Courts, Delhi, the work of fer court is assigned 1o Ms. Charan Salwan, MM
(Oigital Traffic Court), West Iyistrict, ‘Tis Hazari Courts, Delti in addition to her own
connt work already assigned to her, till further orders.

5,‘

4, Upon transfer of Ms. Tista Shah, MM (Digital Traffic Court), South-East District, Saket
Courts, New Delhi, the work of her court is assigned to Ms. Matilyn Joanna Khakha, MM
(Digital Traffic Cour) South Diistrict, Saket Courts, Mew Delhi in addition 1o her own
conrt work already assigned to her, tifl further orders.

5. Upaon transfer of _Ms./%bhilasha Singh, MM (NI Act)-02, South, Saket, Mew Delhi, the
wod:. 91’ her court is assigned to Sh.Bharat Apgarwal, MM (NI Act}-0), South, Saket, New
Dethi in addition to his own court work already assigned to him, till further orders.

6. Upon 'ﬁar{sfer of ?h,Ar}kil Mittal, MM (NI Act)-04, South-East, Saket, New Delhi, the
vs:ark f;f h:‘s‘ court is assigned to Sh.Mighant Bangarh, MM (NI Act)-02, South Baust, Sakel,
Mew [3clhi in addition to his own court work already assigned fo him, till further orders. ’

~1

. {pen 1r_an§fcr of S;h.Par}kaj Rai, MM (NI Act)-05, New Delhi, Fatiala House Courts, the
wark of his court is ;'a:fsngned fo Sh.Abhinav Singh, MM (Nt Act)-04, New Delhi Pa’tiala
House Courts, in addition  his own court wark already assigned to him, till (’urthe;' orders




S e

Nc\ﬁ:\\v Navara X8 SRS I

}\ i t&}a \;\w ‘%}i\% {NT a0, South Ve District, Dwarka Courts,
o VOSEA mwigned 10 Ms.Diver Singh, MM (NI Act}-02, South West
SOR S0 By own count work already assi gned to her, tfl forther orders.

bR AN T % St T3 D aad ! :‘ EXE AN . 4 - ) e . N
- o wransior o S Ratud Juin, MM (N1 Ac-D, South West Distict, Dwarka Courts, the
weark of i >
¢

i THRTE 2% seraen st R P . N -~
RS COR s assigned to M Vinerjast Kaur, MM {NT Ac)-03, South West, Dwarka,
RN e ey owa court work alresdy assigned o her, i further arders.

¥

0. Upow transfer of $b.Raj Komar Singh, MM (M Act) Digiead Count-03, Central District,

Tis Havard Conrts, £3efhi, the wark of Ris cownt i assizaed to My Manys, MM (NI Act)
Digited Conrt-02, Tentend Diswiot, Ths Haear Courts, Delbi in addition to her own coutt
veerk adraady assigned to her, W Sty onfon,

- Upon masder of Sh3abil Monga, MM {1 Act)Digial Comt-02, New Delhi, Patiala

House Courts, the wak of bis const s sstigned w ShHarjot Singh, MM (NU Act) Digital
Coart0f, New Tiolhi, Patds House Cousls, in sddition to bis own court work already
sssdgond fo N, 68 Rerther onfees,

C Upnn sransfer of ShRaphay Sharms, MM (NI Act) Digital Couct-03, South Easl, Raket

Conrty, the senrk of Bis coart ix assigned to Shaéehn Sharma, MM (NI f\c‘.‘t)l)igﬂal C(‘m.t";;
2, Bowh Enst, Ruke Couts, i addition w her own court work aleeady assigned fo her, i
fusthay ardory,

BY QRDER OF THE COURT

Sh/-
(KANWAL JEET ARORA)
REGISTRAR GENERAL
FHIL-£H

Landst, Dos NCIGa/S-TVEEY023  Dated: 14™ December, 2023
Copy forwarded for inforpuatinon and heesssary action (o

1. All the Principal Disteiel & Sessfons fudges, Dci,hi. ) i "

2, The Principal Disirict & Sessions Judge-cum-Special Tudge (PC Act) (CBL), Rouse

Avenue Courls Complex, Deen Dayal Upadbyay Marg, New Delhi.v _
The Principal fudge, Family Courts (HQ), Dswarka Cowrts Complex, Dwarka, New

X
Dethi.
4. The Sccrctary, Ministey of Finasee, Government of India, North Block, New [elbi,
S, The Member Seerctary, Delhi Legal Bervices Authority, Patiala House, Wew Delhi,
6. The Dircctor {Administration), Delbi Judicial Academy, Dwarka, New Delhi.
7. The Principal Seeretary {Law, Justice & Legislative Affairs), Govt, of NCT of [Delhi,

Now Delhi-110002..

8. The Principal Secretary (Home), Govi. of NCT of Delhi, New Delhi-110002,

9. The Principal Sceretary (Power), Govt. of NCT of Delhi, New Delhi-]1 10002,

10 The Secretary (Labour), Govt. of NCT of Delhi, Shamnath Marg, Dethi~110054,

1. The Director of Prosecution, CBI, Block No.3, [f Floor, CGO Complex, Lodhi Road,
New Delhi-1 10003,

12, The Director, Directorate of Prosecution, Tis Hazari, Delhi.

13, The Director General, Narcatics Control Burean, West Block-1, Wing-5, Sector-07,
R.K.Puram, New Delhi-110066.

4. The Commissioner of Police, Police Headquarters, New Delhi. .

13, The Commissioner, Municipal Corporation of Delhi, Civic Cenire, Minto Road, New
Delhi. ‘

16, The Chairperson, New Delhi Municipal Committee, Palika Kendra, New Delhi.

17. The Registrar-cum-Secretary to Hon’ble the Chief J ustice, Delhi High Court, N.Delhi.

18, PS e all Hon'ble Judges, Delhi High Court, for information of Hon'ble Judgés.
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\’o%g 5757’_ (/3 878 /F.5(3)/Gaz./PD] West/2023

OIFEICE OF THE PRINCIPAL DESTRICT & SESSIONS JUDGE (WEST)

TIS HAZARI COURTS : DELHI

R

I 7

Dated, Delhi the _/ $// %:3
Copy forwarded to :-

‘T'he Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.

The CMM, West District, Tis Hazari Courts, Delhi.

The Officer Incharge, Administration Branch, West District, Tis Hazari
Courts, Delhi.

The O/o CMM, West District, Tis Hazari Courts, Delhi for necessary
compiiance.

‘The Branch Incharge/DDQO, all Branches of West District, Tis Hazari Courts,
1elhi. _

‘The Branch Incharge, Facilitation Centre, Tis Hazari Courts, Delhi.

The PS to Principal District & Sessions Judge, West District, Tis Hazari
Courts, Dethi

The Reader to Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi

For nploading on LAYERS

“or uploading on centralized website through LAYERS.

i)L aling official LAYERS seat, Tis Hazari Courts, Delhi (Room No.207).

The Secretary, Delhi Bar Association, Tis Hazari Cou1ts Delhi.

\s\\ N

(Hemani Malhotra)
Officer Pcharge (Judicial Branch)
DJ ( Cor?mermal) -02, West Disti.

P



